Natignal Company Law Tribunal
Allahabad Bench
Allahabad
1 (ND)/2016

ATFEND.&NEEuCUM-ﬂRDE%‘F{ SHEET OF THE HEARING OF ALLAHABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL OM 16.12.2016.

NAME OF THE COMPANY! M/s Vishwesh Dutt Tiwari & Anr.
vfs
'M/s Galaxy Life Care Services Pvt. Ltd..

SECTION OF THE COMPANIES ACT: u/s 397-398 of Companies Act, 1956.
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Order Dated 16.12.2016 b

M/S Vishwesh Dutt Tiwari & Anr. v/s Galaxy Life Care Services Pvt. Ltd.

Heard arguments in part. For Contihuation list it on 18.01.2017.
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H.P. CHATURVEDI (JDL. MEMBER)




